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Notifiéation
Jammu, the | {(th May, 2020

|

= IP exercise of the powers conferred by Section 98 |of !the

Kashmir Reorganization Act, 2019, the Lieufenant
J |

Goverpor 1? ple sed to agpoint Dr.Bodh Raj Dubb, Medical Offler,
Home?pathy, as an authority for discharging the functions of the
Board of Jammu and Kashmir Homeopathy System of Medicine

under t_he Homeopathy Central Council Act, 1973, till any law is

enacted Jn this behalf.

By (Order of the Lieutenant Governor. Q—-‘A—M
| S ! —

|

( Atal Dulloo) IAS
Financial Commissioner
,‘ Health and Medical Education Department

gal/Genl/MR 01/2020 Dated:J§-05-2020

Copy to t e:-

=

ipal Secretary to Hon’ble Lieutenant Governor, J&K, Jammu.
qom Secretary (J&K), Ministry of Home Affairs, Government of

>ecretary to the Governrqent Law, Justice & Parliamentary Affairs
Department.

Jirector Indian Systems pf Medicine, J&K, Jammu.

Director Archives, Archaeology & Museums J&K, Jammu.

J)SD) to Advisor (B) Incharge Health and Medical Education.

or. Bodh Raj Dubb, Medﬁcal Officer Homeopathy, Indian System of
Viedicines. ;

Pvt. Secretary to the qunmal Commissioner, Health and

ledical Education Department.
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